GOVERNMENT OF INDIA
MINISTRY OF URBAN DEVELOPMENT

RAJYA SABHA
UNSTARRED QUESTION NO. 2538
TO BE ANSWERED ON 23.03.2017

DEMAND FOR LAND NEAR GUJARAT BHAWAN 
No. 2538.	SHRI MADHUSUDAN MISTRY :     
	Will the Minister of Urban Development be pleased to state:

(a)	whether State Government of Gujarat has been demanding 4000 Sq. of land  in the vicinity of Gujarat Bhawan, Chanakyapuri in Delhi since long time; 

(b)	whether it has represented this issue to the Ministry;

(c)	whether Government has agreed in principle to allot the land to the State Government;

(d)	if not, the reasons therefore; and

(e)	if so, by when the State Government would get the land?
………


ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT 
(RAO INDERJIT SINGH)

[bookmark: _GoBack](a) to (e);	The demand of Govt. of Gujarat for allotment of land measuring 4000 Sq. meters in the vicinity of Gujarat Bhawan, Chanakyapuri in New Delhi was received in 2013 in the Ministry of Urban Development. Against their demand, a plot no. 25 B, at Akbar Road, New Delhi with area measuring 7066 Sq. mtrs. had been allotted to Government of Gujarat vide allotment letter dated 02.01.2015 read with letter dated 13.02.2015. The possession of allotted land had been handed over to the State Government on 16.02.2015.
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